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Indian Labour Conference 

f 8hri T. B. Vittal Rao: 
I 8hri 8. M. Banerjee: 

"32 i 8hri K. T. K. Tangamani: 
. 8hri P. K. Deo: 

J 8hri Wodeyar: 
l8hri ABBar: 

Will the Minister of Labour and 
Empl"yment be pleased to state: 

(a) the main recommendations made 
by the ISth Session of Indian Labour 
Conference; and 

(b) the steps Government propose 
to take for the implementation of the 
same? 

The Deputy Minis*er of Labour 
(8hri Abid All): Ca) and (b). The dis-
cussions in the Conference were con-
fined to the situation created by the 
recent strike by a section of the 
Central Government employees. The 
general consensus of opinion in the 
Conference was in line with the pur-
pose which Government had in view 
to render such strikes superfluous. 

Retrencheol Employees of MiDJstry of 
Rehabilitation 

'33 .r 8hri D. C. 8harma: . L 8hri Ajit 8iqh Sarhadi: 

Will the Minister of Rehabilitation 
and Minority Affairs be pleased to 
state: 

(a) how many employees retrenched 
from the Ministl"Y of Rehabilitation 
-have been re-employed in other 
departments SO far; and 

(b) how many remain to be em-
ployed? 

The Minister of Rehabllltation and 
Minority Affalfirs (8hrl Mehr CbaDd 
Khanna): (a) 1,557. 

(b) 905; some of them may 
have found altemative appointmentll 
through their own efforts; but the 
number of such persons is not known 

Chilka Canal 

·34. Shri ChrintamoDi Panlcnhi: 
Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether the Salt Commissioner 
of the Govemmen'. of India has asked 
for 'lny investigation in respect of 
connecting the Chilka Canal with the 
nearest existing sea creek by opening 
a new cut; 

(b) if so, whether the investigation 
has been completed and with what 
resul!s; arid 

(c) whether bhe work will be started 
soon? 

The MiJdster of Industry (Shri 
Manubhai Shah): (a) No, Sir. 

(b) hnd (c). Do not arise. 

Indians In Coup 

·35. Shri Yadav Narayan Jadhav: 
Will the Prime MiDiater be pleased 
to state: 

(a) whether it is a fact that several 
Asians including Indians have left 
Congo due to disturbed conditions 
there; 

(b) if &:I, what is the total number 
of suC";" Indians WI.'lo have left Congo; 
and 

(c) wha'. steps have been taken by 
Governme.nt to recover properties left 
behind by such Indians? 

The Parliamentary St"Cretary to the 
MiDis. er "r E~ternal Mairs (Shri 
Sadath Ali Khan): (a) and (b). As 
far as the Government of India are 
aware, some women and children, 
abou~ Lwenty-two in all, left the 
Cong.> and came to India. It is under-
stood that they intend to return to 
the Cnngo in due course. 

(c) i~one. as no report of any 
Indian leaving properties in the 
Cong'} nas been received by bhe Gov-
emmeTlt ot India. 




